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Ca) whether the Union Govemment 
haw recenlly advised the film industry to 
produce films on communal harmony in the 
country; 

(b) if so, whether the Government 
propose to give awards to such films and 
encourage the industry to produce such films; 
and 

(c) the response of the film industry? 

mE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHAI SUBODH KANT SAHAY): (a) Yes, 
Sir. An appeal has been made recently to the 
film industry to produce films for promoting 
communal harmony and national integration. 

(b) No specific awards are proposed to 
be instituted by the Govemment for films on 
communal harmony. 

(c) The appeal has been made recently 
and as such this Ministry has not so far 
received any response from the film indus-
try. 

[ Translation] 

Schemes for the Welfare of Women and 
Children in Rura. Areas 

462. SHRI SHEO SHARAN VERMA: 
WiD the PRIME MINISTER be pleased to 
state: 

(8) the names of on-going special 
schemes for the welfare of women and 
children in rural areas; 

(b) whether these schemes are evalu-
ated from time to time to gauge the benefits 
being provided under these schemes; 

Cc) if so, the details thereof and the 

number of such evaluations made during the 
last year; and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND MINISTER 
OF STATE IN THE MIN ISTRYOF WELFARE 
(SHRI RAMJllAl SUMAN): (a) There area 
number of Special Schemes for the Welfare 
of Women and Children in rural areas. The 
major programmes are Integrated Child 
Development Services (ICDS); Development 
of Women and Children in Rural Areas 
(DWCRA); Integrated Rural Development 
Programme (IRDP); Early Childhood Edu-
cation (ECE); CrechesIDay Care Centres for 
Children of Working & Ailing Mothers; Balwadi 
Nutrition Programme; Awareness Generation 
Projects for Rural Poor Women; Mahila 
Mandals; Border Areas Projects; Welfare 
Extension Projects Demonstration Projects 
(Balwadis) and Mahila Samakhya 

(b) and (c). The Schemes are evaluated 
from time to time. During the last year many 
major programmes were evaluated in a 
number of States and Union Territories. 
These programmes included Integrated Child 
Development Services Projects, Creche 
Scheme and Awareness Generation 
Projects. 

(d) Question does not arise. 

[English] 

Extra Work Allowance 

463. DR. A.K. PATEL: 
SHRI SHANKERSINH 

VAGHELA: 

WiD the PRIME MINISTER be pleased 
to state: 

(a) when was the recommendation of 
the Fourth Pay Commission to discontinua 
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the system of payment of Over time Allow-
ance in Govemment offices accepted; 

(b) whether modalities for grant of extra 
wort< allowance in lieu of overtime allowance 
have been wol1<ed out; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor and the 
time by which these are likely to be worked 
out? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHAI KAMAL 
MORARKA): (a) to (d). Central Government 
accepted the recommendations of the Fourth 
Pay Commission to discontinue the system 
of Over-time Allowance in Government of-
fICeS and to allow Extra Work Allowance to 
specific categories of employees under 
prescribed conditions, in September. 1986. 
The modalities for implementing this decision 
could not be finalised so far because of the 
process of consultation with the Staff Side of 
the National Council, major MinistrieslDe-
partments employing operational staff and 
Ministry of Finance. Every effort is being 
made to finalise the modalities at the earli-
est 

IIlcrowave Linkage to Ahmedabad and 
Rajkot ~ .. ' 

~If·.~· 

464. SHRI KASHIRAM RANA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government of Gujarat 
has made a proposattoestablish a Microwave 
linkage to Ahmedabad and Rajkot with other 
Kendras of the State for Regional Net work; 
and 

(b) if so, whether provision has been 
made for such linkage with INSAT-II 
Programme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN· 

ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBOOH KANT SAHAY): (8) and (b). 
Yes, Sir. However, considering the devel-
opment of wkJe-band microwave circuits in 
the country. it has been decided to distribute 
Regional TV Service in Gujarat via satellite 
on availability of su~able capacity. 

Rehabilitation of Children 

465. SHRt NARSINGRAO 
SURYAWANSHI:Willthe PRIME MINISTER 
be pleased to state: 

(a) whether the attention of Government 
has been drawn to the news·item published 
in the "Deccan Herald" dated 3 November 
1990 captioned "Child traffickers held", and 

(b) if so, the steps taken for the reha-
bilitation of the rescued children and pre-
vention of such activities in future? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE THE MINISTRY OF IN-
FORMATION AND BROADCASTING (SHRI 
SUBODH KANT SAHAY): (a) Government 
have seen the news-item. 

(b) The registration, detection, investi-
gation and prevention of crime is the re-
sponsibility of the State Governments/Union 
Territory Administrations. They have to take 
steps for the prevention of 1rafficking in 
children and also for their rehabilitation. 

Under the Juvenile Justice Act, 1986, 
rescued children have to be produced before 
the Juvenile Welfare Boards by the con-
cerned State Police and restored to parents 
or sent to appropriate homes. 

Conference on Fire Safety 

466. SHRt V. SREENIVASA PRASAD: 
Will the PRIME MINISTER be pleased to 
state: 


